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Kishore son of {fate Shri Chaman Lal aged about 53 years,

f B-22, Prabhu Marg, Tilak Nagar, Jaipur.

eose Applicant,
VERSUS |

dhyalava Sangathah through its Commission, 18, Institutio

id Jeet Sinogh Marg, New Delhiy

«++ o Bespondent,

ra Vaish, Counsel for the applicant,

urjar, Coupisel for the respondents:

. HO. Gupta, Member (Administrative)

. MJ,Ly Chauhan, Member (Judicial)

ORDER (ORAL)

learned counsel for the applicant submits th& he

ithdraw this OA and file a duly constituted OA, Prayer

granted subject to limitation, The OA is dismissed as withdrawn.
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